HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

Subject: In supercession of the earlier orders, allocation of the Districts
to the Hon’ble Judges shall be as under, to be effective
from 1 -04-20109.

S.ﬁo. Name of the Name of the
Hon’ble Administrative Judge District
ST RS ENDRA SINGH CRAVKAN | o
2. JUSTICE V.RAMASUBRAMANIAN RANGAREDDY
3. | JUSTICE P.V.SANJAY KUMAR WARANGAL
4. | JUSTICE M.S.RAMACHANDRA RAO KARIMNAGAR
5. | JUSTICE A.RAJASHEKER REDDY NALGONDA
6. | JUSTICE P.NAVEEN RAO MAHABUBNAGAR
7. | JUSTICE CHALLA KODANDA RAM KHAMMAM
8. | JUSTICE SHAMEEM AKTHER MEDAK
9. | JUSTICE P.KESHAVA RAO ADILABAD
10. | JUSTICE ABHINAND KUMAR SHAVILI NIZAMABAD
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